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TOWN AND COUNTRY PLANNING DEPARTMENT
NOTIFICATION
Shimla, the 7th July, 2025

No. TCP-A(3)-4/2025.—In exercise of the powers conferred by Section 87 of the Himachal
Pradesh Town and Country Planning Act, 1977 (Act No. 12 of 1977), the Governor, Himachal
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Pradesh proposes to make the following rules to amend the Himachal Pradesh Town and Country
Planning Rules, 2014 notified vide this Department Notification No. TCP-A (3)-1/2014-1, dated
1-12-2014 and published in the Rajpatra, Himachal Pradesh on 1st December, 2014, which are
hereby published in the Rajpatra, Himachal Pradesh for the information of the general public;

If any person, likely to be affected by these draft rules has any objection(s) or suggestion(s)
against these draft rules, he may send the written objections or suggestions to the Principal
Secretary (TCP) to the Government of Himachal Pradesh, Shimla within a period of thirty days
from the date of publication of the said draft rules in the Official Gazette of Himachal Pradesh;

The objections or suggestions, if any, received within the above stipulated period shall be
taken into consideration by the State Government, before finalizing these draft rules, namely :—

DRAFT RULES

1. Short title and commencement.—(i) These rules may be called the Himachal
Pradesh Town and Country Planning (Fifteenth Amendment) Rules, 2025.

(i1)) These rules shall come into effect from the date of its publication in the Rajpatra
(e-Gazette), Himachal Pradesh.

2. Amendment of Appendix-1.—In Appendix-1 of the Himachal Pradesh Town and
Country Planning Rules, 2014 in serial number III of General Regulation, for regulation 32, the
following regulation shall be sustituted, namely:—

“32. Valley View—Notwithstanding anything contained in the general regulations of
any Development Plan except Kasauli Development Plan, for the time being in force,
in hilly areas of the State notified as Planning/Special area under the statutory
provisions of the Himachal Pradesh Town and Country Planning Act, 1977, the valley
view regulations shall be applicable along the identified stretches of Four Lanes and
National Highways. Besides, these regulations shall also be applicable along all roads
falling within the jurisdiction of the Municipal Corporation, Shimla.

Further, any building to be constructed on the valley side of identified stretches of the Four
Lanes, National Highway and along all roads falling within the jurisdiction of the Municipal
Corporation, Shimla shall remain 1.00 M below the road level.

Note.—"“Hill areas means”, any area above 600 m in height from the Mean Sea Level or
any area with average slope of 30 degree (As per the URDPFI Guidelines, 2014
and National Building Code, 2005).

By order,

DEVESH KUMAR,
Principal Secretary (TCP).
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FINANCE (REGULATIONS) DEPARTMENT

RESOLUTION
Shimla-171002, the 7th July, 2025

No. Fin. (C)A(3)-13/2016.—It is announced for general information that during the year
2025-2026, accumulations at the credit of subscribers to the General Provident Fund and other
similar funds shall carry interest at the rate of 7.1 % (seven point one percent) w.e.f. Ist July, 2025
to 30th September, 2025.

Ordered that Resolution be published in the Gazette of Himachal Pradesh.
By order,

DEVESH KUMAR,
Pr. Secretary (Finance).

In the Court of Executive Magistrate, Ghumarwin, District Bilaspur (H.P.)

Prince Bhardwaj s/o Shri Jai Lal, r/o Village & Post Office Malyawar, Tehsil Ghumarwin,
District Bilaspur, Himachal Pradesh Minor through his father Shri Jai Lal s/o Shri Boharu Ram

Versus

General Public

Application u/s 13(3) of Birth and death registration Act, 1969.

Prince Bhardwaj s/o Shri Jai Lal, r/o Village & Post Office Malyawar, Tehsil Ghumarwin,
District Bilaspur, Himachal Pradesh has preferred an application alongwith affidavit to the
undersigned for correction of his name in his Aadhar Card No. 3768 8355 4450 as Prince
Bhardwaj instead of Sushant. However the name of Prince Bhardwaj has been also entered in his
birth records, Pariwar Register and other record as Prince Bhardwaj as per his record submitted by
him/her.

Therefore, through proclamation the General Public is hereby informed that if any person
having any objection for correction of name mentioned above may submit his/her objection in
writing in the court within 30 days from the date of publication of this notice in Official Gazette.
No objection will be entertained after prescribed period and application will be decided
accordingly.

Given under my hand and seal of the court on this 24th June, 2025.
Seal. Sd/-

Executive Magistrate,
Ghumarwin, Distt. Bilaspur (H.P.).
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In the Court of Sh. Rakesh Sharma, HPAS Sub-Divisional Magistrate Exercising the Power of
Marriage Officer Nadaun, District Hamirpur (H.P.)

In the matter of:

1. Ajay Kumar s/o Ram Krishan, r/o Village Ratehra, Post Office & Tehsil Galore,
District Hamirpur (H.P.).

2. Surjeet Kaur d/o Harchand Singh, r/o Village Chaswal, Post Office Bhadson, Tehsil
Nabha, District Patiala, Punjab.

Versus
General Public
Subject.— Notice for Registration of Marriage Under Special Marriage Act, 1954.

The above applicants have filed an application u/s 16 of Special Marriage Act, 1954
alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they have solemnized their marriage on 09-05-2009 at Village Shiv Mandir Mabhalat,
Una (H.P.) and they are living as husband and wife since then, hence their marriage may be
registered.

Therefore, the general public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objections personally or in writing before this
office on or before 30-08-2025 at 11.00 A.M. The objection(s) after 30-08-2025 at 11.00 A.M. will
not be entertained by this office and then the marriage will be registered accordingly as per the law
prescribed.

Issued on this 24-06-2025 under my hand and seal of this office.

Seal. Sd/-
(RAKESH SHARMA, HPAS),

Sub-Divisional Magistrate-cum-Marriage Officer,

Nadaun, Distt. Hamirpur (H.P.).

In the Court of Sh. Rakesh Sharma, HPAS, Sub-Divisional Magistrate Exercising the Power of
Marriage Officer Nadaun, District Hamirpur (H.P.)

In the matter of:

1. Amit Kumar s/o Ramesh Chand, r/o Village Saloh, Post Office Gawal Pathar, Tehsil
Nadaun, District Hamirpur (H.P.).

2. Anchal d/o Beeru, r/o Village Swaran Kunj Jakhoo, Near Holy Lodge Jakhoo, Shimla
Urban, H.P.

Versus

General Public
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Subject.— Notice for Registration of Marriage Under Special Marriage Act, 1954.

The above applicants have filed an application u/s 16 of Special Marriage Act, 1954
alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they have solemnized their marriage on 21-04-2025 at Village Tarapur and they are
living as husband and wife since then, hence their marriage may be registered.

Therefore, the general public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objections personally or in writing before this
office on or before 30-08-2025 at 11.00 A.M. The objection(s) after 30-08-2025 at 11.00 A.M. will
not be entertained by this office and then the marriage will be registered accordingly as per the law
prescribed.

Issued on this 24-06-2025 under my hand and seal of this office.

Seal. Sd/-
(RAKESH SHARMA, HPAS),

Sub-Divisional Magistrate-cum-Marriage Officer,

Nadaun, Distt. Hamirpur (H.P.).
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3MTo1 faTih 02—06—2025 BT HX BXIER G HISX 3faTerd GIRT ORI g3 |

I8} | TR / —
A9 dedicieR Ud dgided adredi fgdig of),
3memyR, et wirer (fRovo) |
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9 3ITed ARE dedieiaR Ud Wegd dHredl fgara siofl, sieMyg,
St wirsT (fRomo0)

arg el : 04—08—2025

feerra oM gF &7 SfieR RiE Iom, FEART 79 ¥eer 9 STHER dAeg Ud Su—dgard
3memyR, fSter wireT (fRovo)

ERIE

3T ST Mg ¥&al 9 S[hoR  olgg Ud Su—dedlcl YR, fSTelr direT (f2ovo) |

e GATl A Sl Td Haal g SIhER dieg Ud Su—dedld Se[yR, 7elm sirrsT (fovo) |

SWIFd fava & ded ¥ fQend om g =7 iR Rig o, Fard Ta 9eal 9 STHER
e Ud IU—dedd ATHYR, f7elm ST (fovo) 7 Wi —ua U &xe AT &l & b ST
ST & 1d 15—05—1997 BT g Haal d SIHER dleg, SU—dedld MTTYR H B3Il & | <fdh a8
IS & BRU 9 BT S=Iol UM UARIT olgg H qol 8] $Rdl 9 o | oy urefl a9 gai
PRATT AT 2 |

31 HIHATEIRYT Bl 34 J GGl & Aegq 9 Jad (bar Srdr & b afe fed afed a1
ureff feeria Jrom gF &7 SffeR RiE om & S AP 15—05—1997 BT UM UARIT dleg H
qﬁwwﬁﬁaﬁémmwﬁaﬁﬁmwwﬁ%—gwwaﬁwg@
fReiRa fafr U3l 04—08—2025 @1 UM 11.00 &S $H AT H INATCAA AT Feblera BIOR
JTHR UGN PR Hehell © 3IFAT BIIOR 7 37 B GRA H FIATAR BRIaTs! 3/l H olrg e |

31TST &I 02—06—2025 DI ¥R BXIER g HIBR JaTeld GIR1 NI §aTT |

AER | BETR / —
a9 dedldleR Ud A8dd dHredT fgarg Sof,
3MeAYR, fS7etm &t (fRo%o) |

§ 37T S T SIGR, BRIGRT JUSIAHN, dorre, frem Hivrer (Bovo)

HbeAT 0 [ HHEAT : SORI] ARG Ul : 18—08—2025

JAYE MIA YF 3 Ae AT, Al Mg 9 SR ASRAL, dedid do e, [STell BiTs]
(fZovo) |

ERIEI

JATH ST d

T3 R ORI qoRG 3fWerd H Uefl &1 AW ORI dRd AWYD FAR I
3 A ol 93 S0 SIAT SUAM OF M & qollY AfNEG TR 93 41 AGT offdl 9 SIT
JUAH ST M GG B dN |
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NS TS g3 31 AG offel, Al a9 STHeR HAiRAT, Teurd dor el RTer wirsT
(fBovo0) 1 eTaTeld ol H WRMT—UH ORI & b 98 H8Td ASRAT W4, dedlel dofrey H J—war
2 AT IO Aerg H Urefl &1 A AN AR Y 51 Had offdl g3 A1 ST U= 5 XM
TSl & Sidie Uredl &7 /el A NG TR YF Sl #ed ol F S ST SuAH 1 W T |
RS S SO/ o) AMYS T g3 & 7 ot GF 31 Si1 SUAM o1 4 fdhar & |

31 AIATERYT BT $9 SR & ARIH I Jlad fbar rar g o afe fedr aafad @1 4
IR H DS IoR/TRIST 8 oI 98 A6 18—08—2025 HI A& 1000 dol 59 AT H
IRATATH AT IHTAdT BIOR 3MHR A0 SOk /ARG U BR bl © AT JH—u H

fFrmaR Sfua e wiRa &R Y S |

31TST &I 30—06—2025 T WX BHIER g HIBY gRT aTeld A ST §aTT |

e | IR / —
HRIBNI TUSIEIDNI,
o, Rterr wivet (Rovo) |

g IfaTeld deNleiaR Ud Weld |Aredl fgaig Sofl, IregR,
fSrem st (R0 o)

HheAT 0 fh¥H Gl TOwI] AT $TABR
wWHY T|
4

SATH ST-d

A TIMH——1. WHY T< Y3 31 SRRl g5, Faril T Svel sleel, SHER YT, dedrd
TeTayR, fSTell HivreT, f2ovo |

SWRIGT e 39 ARG ¥ TR € a8 urefl o o=l 981 &1 719 g Beel Bq
- Uer fhar § | weH—us # wieft % e fear ¥ 6 S\l 98 &7 ot Rare | A
It ot o1, RO IUAM SreaR kel SFRT &R 3T T 8, IR S¥AER SN &xd |AHd
IFBT IET BT A4 IRIBT SRRT BT SHTE 92l SHIRT Afda 81 AT AT | 37 $—IToIUa §RT 3774
ST B Gfad fear Sar © f ureff @ 981 @1 |8 9m e S © |

ST feTd 01—07—2025 BT BAR SRR 9 HIEx Afed S fhar 1ar |

AER | FEIRT / —
TEISH AHTESAT TIH oy,
IR, Tt wiret (2o 9o) |
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In the Court of Naib-Tehsildar-cum-Executive Magistrate, Raja Ka Talab,
District Kangra (H.P.)

File No. /NTEH/2025 Date of Institution : 28-05-2025 Case Titled : Correction of name

Bikram Singh s/o Jaipal Singh s/o Khadku, r/o Village Sujal, P.O. & Sub-Teshil Raja ka
Talab, District Kangra, H.P.

Versus

The General Public
Notice of the General Public

Whereas, Bikram Singh s/o Jaipal Singh s/o Khadku, r/o Village Sujal, P.O. & Sub-Teshil
Raja ka Talab, District Kangra, H.P. has filled an application before the undersigned in which he
has stated that his father's correct name according to Gram Panchayat record, Aadhar Card, Bank
record, Mark List etc. is Jaipal Singh s/o Khadku but due to clerical mistake his father's name has
ben wrongly entered in Revenue record of Mohal Sujal Patwar Circle Badi bearing Khata No. 9.

The enquiry of the application filed by the applicant was conducted through field revenue
agencies and after receiving report from the field revenue agencies, it has been observed that the
applicants for the correct name is Jaipal Singh s/o Khadku but the name of the applicant's father is
recorded in revenue record is Jaspal Singh s/o Khadku.

Now, therefore, in pursuance of section 38 of H.P. Land Revenue Act, 1954, proclamation
is hereby issued to the General public concerned that objection in this regard fort correction of the
name of Jaipal Singh s/o Khadku shall be heard by the undersigned on 01-08-2025 in his court at
Raja Ka Talab. Any person having any objection to make in the matter may due so on the said date
and place in person or through legal practitioner or through recognised agent. In case of non
appearance proceedings will be taken ex-parte and necessary action in this matter will be taken
accordingly as per law.

Given under my hand and seal of the court on 28-06-2025.
Seal. Sd/-

Naib-Tehsildar-cum-Executive Magistrate,
Raja Ka Talab, District Kangra (H.P.).

g IIETed PRBRI SUSTGR, FHedl, e fF=ik (Ro wo)
HHEAT 70 © 30 /2025 TARIG 37T : 25—06—2025

Smt. Sanjna Devi d/o Late Sanam Lal, r/o Village & P.O. Kalpa, Tehsil Kalpa, District
Kinnaur (H.P.).

1. 3TH STl UTH hedl
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2. dibel ASRER ST UG FG GSilhRUT Hedl, dediel bedr, f7efm fb=ik (fBo vo)

vy —urfiar & 5 fIfYr I 9T &eur & O ool IoRer § gl BRad M gR
e R 13(3) ST T HG USHBRUT SR, 1969 @& A< SFH UGB ]
IR |

B W g 3 SAAT DI IoIRAT 3¥A8R & AegH | Jfod fbar Sar 2 f Smt. Sanjna
Devi d/o Late Sanam Lal 5 3IEEER & <IRITAT H TP SMAST—TIF I IUT—9F IoiRar el
MR (e Fafbear sriear)) forer fh=ik & Aeas 9 wd f6ar & fb Smt. Sanjna Devi &7
S 01—07—1963 PI TG deul H FAT & TAT A YRRAT 5 IqDI YOIV UM U=
HAT B ST GolhRUT IS H GOl Aol HRardT &, 379 UIfam o= o= fafer I g=mad wedr
& T USIBRUT IER H GOl HRAMT @Tedl &, 39 IR AR SIRI B BT SR (a1 B |

AT TTH YATId T, g8 dedl, Nt fF=IR g Heur Tid &1 MH STdT Bl goIRaT
SedER & AEIH W gfud fhar Siar & % Jfe Smt. Sanjna Devi d/o Late Sanam Lal &7 ST
01—07—1963 I Hedl Mg H FAT & BT USHPRY UTH UARIT BT & O H USITHRUT IVRER H
Tof B IR BIS AMURT B A 98 faTid 26—07—2025 IT S0 Yd I1GTaAd H BIRVR SMHR YA
TARTS U R Fhdl & $HD SURIT Dls i SR/ TARTST o} FHA™IT 9 8N T uifehr & o+
ISIRoT @ 3Me UIRd &x 9Rfd dIftd UM 9ariad @ dldd IDRER /Uarid dfad &l
JTUTST B MM ol (3 SR |

o1 feAih 26—06—2023 DT BN BEER T HIEY 3STold & SN fhar T |

e} | EIIETRT / —
HTIRIBN TUSIDBNI,

Heqr, [ern fr=ik (fRo o) |

9 IETAT BRIBRI JUSIDNI, ST—agdial e, forer fe=iR (fRodo)—172 104

qRTEa=I <41 G S g, Frari 19 @9, Su—agdia e, e =R (fRodo)
GRIG
ST

I ——UTfAT—u5 SREAR A URT 13(3) T4 Td J& USHHROT STIH, 1960,

3MAfeemT ArTawl <dl g1 Sfa= g@, aril Ta @ra, Su—dedid e, e fE=R
(fRowo) &1 T UA—ud dedieeR MR Re@ WEMR & #ead | U< g & | U
U5 9d I UEId TE B o IRER W o Td g UoliaRer IffRM, 1969 @
gRT 13(3) & d8d AMARRHT 7 (U T A T A IR TOIRT 7 | SMMAfadT BT T4 (eI
15—03—1972 PI AT © <lfhd UM UARIT MG & oTH Td JJ MOReX H USIHRU HRal B
T 2| mafddr A faed fhar § fe S|ar o= fAf 15—03—1972 ® @1 UM YEmad awTg #
GOIRoT H- @ MM Ay ST |

3d: FIHTERYT Bl §9 AR & Aegd 4 giua fear omar 7 & afe fodt aafaq &
AMAfEHT B ST Yol B IR Dls SolN d UdRISl &I d g8 fedid 26—07—2025 P UIa:
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10.00 §91 TF JMNTAAT AT JdhTela- BIOR BIHY 30 SR U4 Yool fofRad w9 # uer o
I JMATEDHT BT ST AT Uoiipd B IRT AR UIRT HR Y A1GT | 396 SWI Dlg A

SulR d TR PIfdel FHRIT | BRI |

311 feh 26—06—2025 DI HY BXIER T HIER 37aTeld §IRT SN G |

AER | FEIRT / —
PRIBRT TUSTIEIDNI,
SY—dgdrel e, ferr =R (Rowo) |

9 ITETd PRGN FUSHEGNI, Tedict Fratt, forar geef, (FRovo)

S @Tell Ga w0 A1 A= 81l gl A P ¥, Fardl wig =m=nm, steeR g dedi
7T, fS7elm dee] (fRovo) |

ERIE

JATH ST-d

a9 ——yered TR qEd 97 Y &5 AR IR |

ST STell Y2 %o &1 |=dT 8Tl Uil #1 ¥, Faril Ta ==, Srher 9 dgdldl
W—oﬁ,%wam(%oqo)#wwﬁmﬁmwo%ﬁwaﬁa—gﬁr@qﬁﬁwaﬂﬁ
IR ANGT—UF, HI UA—TF [OIRT & & mafdedr & fUar &1 gg iy A% 16—08—2007 I
g2 2| g I UARId g9 & o 9§ Uollanvl Siferg # gof T8 ¥ R 8 98 <o
IRAMET AEH 2| 39 99d & ffhear AfeR goel, I dATId SR TAT &S AGHRN
d BEEN HRas T qAT gR WA 6 W0 sN A gF Fifeq o g7 fAfr 16—08—2007 2, 7RI
g fIfr a1 B IR RAwIRer &1 T8 7 |

3 FIATERYT Bl 59 FIAER R Grod fhar rar 2 fdb afe fedr =fdq oy o
wWo A W YF Pleg b GG A T6 dRaM aR fBAT B U B Ar 98 fAw
12—08—2025 BT IT ST Yd IMETAd Bl H (TN 3MURT g9 HRAT FHhdl © | SIP SR PdIs Hl
IR / YaRTS A1 81 BT oM FRIAER U™ AR 9di & S a7 g UollhRUl el

H 7g fafdr 51 wRam & e UIRT &R 3 ST |

31TST &I 26—06—2025 PI WX BHIER g HIBR AJaTeld g1 NI §aTT |

AER | IR / —
PRIPN] TUSTIETHNI,

dgdlel /e, Tl deel (fBovo) |
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9 ITQTd HRIDBR IUSHBNI, Tediel F1atl, FoTelr Fee], (Roo)

o~

ST AT <dl GAT 3l WRd HAR, Faril T 9 S[HeR Udcliged, dedie A-rell, e
gy, (fRovo) |

ERIk

STH ST dAT

T —uae 33deR 969d o fIfd g BRT ar |

ST AT <l GAT 8 WRd HAR, Faril 719 9 S[HeR Udcliged, dedid A-rell, [Tet
Boo] (fB090) 7 59 <RI H AU YA AT BT S I SRl R IR 3fae—ua HY
UF—TF TIRT © P Mt &1 g &1 5 6 07—04—2010 BT 3l 2 | TRy IH GARIG
BAU—2 & S g Fog TSR0l Aol H Tol -8l & | O 37d g8 &Sl $RAMT o8l & | 59
grad g FAfedr el doe], M UERI BA0—2 TAT 8317 FMIHR0T | BIEE dRalg Tg
qAqT g AT b HART ART QAT WRd FAR DI ST A 07—-04—2010 T AT S Al g
PR IR RABIRe o1 TS 7 |

3T FIATIRYT Bl 39 FIAER NI qrad fhar omar 2 & afe foeht afdq favm &t
AR WIRIT Y 9RA BAR DI O I §of $HRar aR AR 81 O 98 & 12—08—2025 Bl
AT A Yd ITAAd Foll H 3T IMMIRT Tof HRAT Fhdl & | 3AD SR DIy |l o / oISl
A FE BN d IR U U B2 @ O T Jog USiaRl Aferd H o
fafr g5t ®xam @ emeer uiRd &) oy SIeT |

3Tl faieh 26—06—2025 BT WX EXIER d HIBR JAaTeld GIRT STRI 3T |

AER | BXIETRT / —
HIIBN TUSIDBNI,

dgdret ATell, foTer gl (fRovo) |

In the Court of Executive Magistrate, Anni, District Kullu (H.P.)
Purshotam Singh .. Applicant.
Versus

General Public .. Respondent.
Subject.—Notice under section 13(3) of Birth & Death Act, 1969.

Shri Inder Singh s/o Sh. Nihal Chand, Village Koon, P.O. Poeg, Tehsil Anni, District Kullu,
H.P. has moved an application through District Registrar (B&D)-cum-Chief Medical Officer Kullu,
H.P. in the office of the undersigned accompanying with an affidavit stating that the death event on

14-11-1996 has not been entered in the record of Gram Panchayat Kungash.

Hence, the general public is hereby made aware through this notice that if any person or
relatives have any objections regarding entering death event of the applicant's father Sh. Nihal
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Chand s/o Sh. Ganga Ram, Village Koon, P.O. Poeg, Tehsil Anni, District Kullu, H.P. death on
14-11-1996 in the Panchayat record of Gram Panchayat Kungash, Tehsil Anni, District Kullu, H.P.
he/she/they may file his/her/their objection on or before 10-08-2025 before this court. In case of
non-filing of any objection, the ex-parte order will be passed.

Given under my seal and signature on this 26th of June, 2025.

Seal. Sd/-

Executive Magistrate,
Anni, District Kullu (H.P.).

In the Court of Executive Magistrate, Anni, District Kullu (H.P.)
Salig Ram .. Applicant.
Versus
General Public .. Respondent.
Subject.—Notice under section 13(3) of Birth & Death Act, 1969.

Shri Salig Ram s/o Sh. Dhyani Ram, r/o Village Nargali, P.O. Khanag, Tehsil Anni, District
Kullu, H.P. has moved an application in the office of the undersigned accompanying with an
affidavit stating that the birth event born on 01-01-1957 has not been entered in the record of Gram
Panchayat Lajheri.

Hence, the general public is hereby made aware through this notice that if any person or
relatives have any objections regarding entering birth event of the applicant Sh. Salig Ram s/o
Sh. Dhyani Ram, r/o Village Nargali, P.O. Khanag, Tehsil Anni, District Kullu, H.P. born on
01-01-1957 in the Panchayat record of Gram Panchayat Lajheri, Phatti Jalodi,, Tehsil Anni, District
Kullu, H.P. he/she/they may file his/her/their objection on or before 10-08-2025 before this court.
In case of non-filing of any objection, the ex-parte order will be passed.

Given under my seal and signature on this 26th of June, 2025.

Seal. Sd/-

Executive Magistrate,
Anni, District Kullu (H.P.).

In the Court of Executive Magistrate, Anni, District Kullu (H.P.)
Ram Pyari .. Applicant.
Versus

General Public .. Respondent.
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Subject.—Notice under section 13(3) of Birth & Death Act, 1969.

Smt. Ram Pyari d/o Sh. Tulas Ram, r/o Village Ropa, P.O. Khanag, Tehsil Anni, District
Kullu, H.P. has moved an application in the office of the undersigned accompanying with an
affidavit stating that the birth event born on 01-01-1965 has not been entered in the record of Gram
Panchayat GP Lajheri.

Hence, the general public is hereby made aware through this notice that if any person or
relatives have any objections regarding entering birth event of the applicant Ram Pyari d/o
Sh. Tulas Ram, r/o Village Ropa, P.O. Khanag, Tehsil Anni, District Kullu, H.P. born on
01-01-1965 in the Panchayat record of Gram Panchayat Lajheri, Phatti Jalodi,, Tehsil Anni, District
Kullu, H.P. he/she/they may file his/her/their objection on or before 10-08-2025 before this court.
In case of non-filing of any objection, the ex-parte order will be passed.

Given under my seal and signature on this 26th of June, 2025.

Seal. Sd/-
Executive Magistrate,
Anni, District Kullu (H.P.).

In the Court of Executive Magistrate, Anni, District Kullu (H.P.)
Fakir Chand .. Applicant.
Versus
General Public .. Respondent.
Subject.—Notice under section 13(3) of Birth & Death Act, 1969.

Shri Fakir Chand s/o Sh. Nand Lal, Village Dhar, P.O. Chowai, Tehsil Anni, District Kullu,
H.P. has moved an application through District Registrar (B&D)-cum-Chief Medical Officer Kullu,
H.P. in the office of the undersigned accompanying with an affidavit stating that the death event on
15-02-1998 has not been entered in the record of Gram Panchayat Chowai.

Hence, the general public is hereby made aware through this notice that if any person or
relatives have any objections regarding entering death event of the applicant's sister Tara Devi d/o
Nand Ram died on 15-02-1998 in the Panchayat record of Gram Panchayat Chowai, Tehsil Anni,
District Kullu, H.P. he/she/they may file his/her/their objection on or before 10-08-2025 before this
court. In case of non-filing of any objection, the ex-parte order will be passed.

Given under my seal and signature on this 26th of June, 2025.

Seal. Sd/-
Executive Magistrate,
Anni, District Kullu (H.P.).
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In the Court of Sh. Pankaj Sharma, H.A.S. Marriage Officer-cum-Sub-Divisional Magistrate,
Banjar, District Kullu (H.P.)

In the matter of :

1. Sh. Dole Singh s/o Sh. Pune Ram, Village Bhiyafar, P.O. Panihar, Tehsil Banjar,
District Kullu, H.P.

2. Smt. Krishana Devi d/o Sh. Dhani Ram, Village Kathyaugi, P.O. Suchain, Tehsil
Banjar, District Kullu, H.P.

Subject.—Proclamation for the registration of Marriage under section 15 of Special Marriage Act,
1954.

Sh. Dole Singh s/o Sh. Pune Ram and Smt. Krishana Devi d/o Sh. Dhani Ram have filed an
application in the court of the undersigned stating therein that they have solemnized their marriage
on dated 07-07-2019 as per Hindu rites and customs and they are living as husband and wife since
then. Hence their marriage may be registered under Act ibid.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 24-07-2025. The objection received after 24-07-2025 will not be entertained and
marriage will be registered accordingly.

Issued under my hand and seal of the court on 24-06-2025.

Seal. Sd/-
Marriage Officer-cam-Sub-Divisional Magistrate,
Banjar, District Kullu (H.P.)

In the Court of Special Marriage Officer-cum-Sub-Divisional Magistrate,
Manali, District Kullu (H.P.)

1.  Anirvan Chakravarti s/o Sh. Devasis Chakravarti, r/o Villa 30 Highland Villas B.B.
Borkar Road, Penha De France, North Goa, Penha De France, Goa, 403 101.

2. Neelam Coldesina d/o Heba Mani, r/o Village Dhamsu, P.O. Karjann, Tehsil Manali,
District Kullu, H.P.

Versus
General Public

Subject.—Notice under Special Marriage Act.

Anirvan Chakravarti s/o Sh. Devasis Chakravarti, r/o Villa 30 Highland Villas B.B. Borkar
Road, Penha De France, North Goa, Penha De France, Goa, 403 101 and Neelam Coldesina d/o
Heba Mani, r/o Village Dhamsu, P.O. Karjann, Tehsil Manali, District Kullu, H.P. have filed an
application alongwith the affidavits in the court of the undersigned stating therein that they have
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solemnized their marriage on 16-10-2024 and requested to register the same under Special
Marriage Act, before taking further action in the said application, objection from the general public
are invited for the registration of this marriage through this notice, that if anyone has any objection
regarding the registration of this marriage under Special Marriage Registration Act, they can file
their objection personally or in writing before the court of the undersigned within 30 days from the
publication of this notice.

Issued under my hand and seal of the court today on 25th June, 2025.

Seal. Sd/-
(RAMAN KUMAR SHARMA),

Marriage Officer-cum-SDM,

Manali, District Kullu (H.P.).

In the Court of Special Marriage Officer-cum-Sub-Divisional Magistrate,
Manali, District Kullu (H.P.)

1. Manoj Kumar s/o Sh. Man Bahadur, r/o W.No. 7, Gompa Road Manali, Tehsil Manali,
District Kullu, H.P.

2. Seema Chakma d/o Sh. Shanti Kusum, r/o Chakma, Shantipur, Changlang Arunachal
Pradesh.

Versus
General Public

Subject—Notice under Special Marriage Act.

Manoj Kumar s/o Sh. Man Bahadur, r/o W.No. 7, Gompa Road Manali, Tehsil Manali,
District Kullu, H.P. and Seema Chakma d/o Sh. Shanti Kusum, r/o Chakma, Shantipur, Changlang
Arunachal Pradesh have filed an application alongwith the affidavits in the court of the undersigned
stating therein that they have solemnized their marriage on 17-04-2024 and requested to register the
same under Special Marriage Act, before taking further action in the said application, objection
from the general public are invited for the registration of this marriage through this notice, that if
anyone has any objection regarding the registration of this marriage under Special Marriage
Registration Act, they can file their objection personally or in writing before the court of the
undersigned within 30 days from the publication of this notice.

Issued under my hand and seal of the court today on 27th June, 2025.

Seal. Sd/-
(RAMAN KUMAR SHARMA),

Marriage Officer-cam-SDM,

Manali, District Kullu (H.P.).
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9 3ISTold AE—P |HEdl fgdi aff, WRergre, o Jvel, fdame e

f9et <o 14 /PNT/2024 dRIG SRR TaT © 21—11—2024  31fIH dRRG U : 08—08—2025

£ I AR Gy &0 Roroiia [, Fardl Tearer, SieaR U], dedild axarHre, e

Hugl, f2odo Tt |
ERIE|

1. oA o R gy o g, Marll Teare, SieeR Wuel, dEsilel axarere, ot
7oel, fRodo, 2. 71 ® Arel G 1 Yo, Franiy regren, SrpEr [uel, ekl wrardre, e
Aqugl, f2090, 3. & S d=< Gy &N gax, MaRf TeITEl, STHer ?‘Itré'?r, dediel AR&Tere, et
HUE, f2odo, 4. S Mam <&t YA =1 Fax, Faril Teare], SHeR JAUS!, Tedd BT,
forem wue), feowo, 5. sl Ul <@ Ul s gex, AR Tedren, SeER U], dEdie
WRBrHTe, [T duel, f2ovo, 6. 57 fasy wAR gya =1 AF A1, Fardl Tears), SieeR U,
dedilel WReprare, e AvEl, f2odo, 7. & e g A &N acf, FaRil TerS], STHER TS,
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In the Court of Sub-Divisional Magistrate, Rampur Bushahr, District Shimla (H. P.)

1. Sh. Divyanshu s/o Sh. Raj Kumar, r/o House No. 6, Vijay Niwas Housing Board Colony
Khaneri, Tehsil Rampur Bushahr, District Shimla, Himachal Pradesh.

2. Smt. Tonee d/o Sh. Pashupati Nath, r/o Village & P.O. Halor Rae Bareli, Utter Pradesh-
229103 .. Applicants.

Versus

General Public .. Respondent.

Registration of Marriage under Section 8(4) of the H.P. Registration of Marriages Act,
1996 (Act No. 21 of 1997).

Whereas, the above named applicants have made an application before me under section
8(4) of the H.P. Registration of Marriages Act, 1996 alongwith relevant records and affidavits
stating therein that they have solemenized their marriage on 12-02-2024 at Maharaj Ganj,
Bachrawa Rae Bareli (U.P.) with prevailing rites and customs but due to some un-avoidable
circumstances it could not be entered in the records of Municipal Council Rampur Bushahr, Tehsil
Rampur, District Shimla, Himachal Pradesh.

And whereas, they have also stated that the said marriage has not been registered till today
at M.C. Rampur, Tehsil Rampur due to some unavoidable circumstances and having busy schedule
due to their profession and now, therefore, necessary order of the registration of their marriage be
passed, so that their marriage could be registered by the concerned authority.

Now, therefore, obejection are invited from the general public that if, anyone has any
objection regarding the registration of marriage of above named applicants, they should appear
before the undersigned on or before 22-07-2025 either personally or through their authorized
agent/pleader.

In the event of their failure to do so order shall be passed ex-parte for the registration of
marriage without affording any further opportunity of being heard.
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Issued today on 23rd day of the June, 2025 under my hand and seal of the court.

Seal. Sd/-
(HARSH AMRENDER SINGH, HAS)

Sub-Divisional Magistrate,

Rampur Bushahr, District Shimla (H.P.).

In the Court of Sub-Divisional Magistrate, Rampur Bushahr, District Shimla (H.P.)
In the matter of :

1. Ravinder Agarwal s/o Sh. Bhagwan Dass Agarwal (B.D. Agarwal) aged about 60
years, 1/0 25, Doctors Colony Bhandson Road, Patiala (PB)-147 004 .. Applicant.

Versus

General Public .. Respondent.
PROCLAMATION REGARDING CORRECTION OF NAME

Whereas, the above named applicant have made an application with enclosed documents/
proof before me regarding correction of their father name as Ravinder Agarwal s/o Sh. Bhagwan
Dass Agarwal in place of Ravinder Agarwal s/o Shri A.D. Agarwal in the records of M.C. Rampur.

Now, therefore, objection are invited from the general public that if, anyone has any
objection regarding to correction/change their father name as Ravinder Agarwal s/o Shri Bhagwan
Dass Agarwal in place of Ravinder Agarwal s/o Sh. A.D. Agarwal, they should appear before the
undersigned on or before 22-07-2025 either personally or through their authorized agent/pleader.

In the event of their failure to do so, order shall be passed ex-parte without affording any
further opportunity of being heard.

Issued today on 23rd day of June, 2025 under my hand and seal of the Court.

Seal. Sd/-
(HARSH AMRENDER SINGH, HAS),

Sub-Divisional Magistrate,

Rampur Bushahr, District Shimla (H.P.).

In the Court of Sub-Divisional Magistrate, Rampur Bushahr, District Shimla (H.P.)
In the matter of :

Sh. Bihari Lal s/o Khalu Ram, r/o Vill. Karalta, P.O. Nankhari, Tehsil Nankahri, District
Shimla, H.P. .. Applicant.

Versus
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General Public .. Respondent.

PROCLAMATION REGARDING CORRECTION OF NAME

Whereas, the above named mentioned applicant has submitted an application for correction
name of her daughter from "AKRATI" TO "AAKRATI KAPOOR" in the records of Aadhar Card
and all other relevant documents in respect of the applicant.

Now, therefore, objections are invited from the general public that if, anyone has any
objection regarding change of name as "AAKRATI KAPOOR" d/o Bihari Lal in place of
"AKRATI", they should appear before the undersigned on or before 14-07-2025 either personally
or through their authorized agent/pleader.

In the event of their failure to do so, order shall be passed ex-parte without affording any
further opportunity of being heard.

Issued today on 23rd day of June, 2025 under my hand and seal of the Court.

Seal. Sd/-
(HARSH AMRENDER SINGH, HAS),

Sub-Divisional Magistrate,
Rampur Bushahr, District Shimla (H.P.).

In the Court of Sub-Divisional Magistrate, Rampur Bushahr, District Shimla (H.P.)
In the matter of :

Smt. Chander Devi w/o Sh. Pujay Dev, r/o Village Jaguni, P.O. Dansa, Tehsil Rampur
Bushahr, District Shimla, H.P. .. Applicant.

Versus
General Public .. Respondent.
PROCLAMATION REGARDING CORRECTION OF NAME

Whereas, the above named mentioned applicant has submitted an application for correction
name of her name from "CHANDRA DEVI" to "CHANDER DEVI" in the records of Aadhar
Card and all other relevant documents associated with the applicant.

Now, therefore, objections are invited from the general public that if, anyone has any
objection regarding change of their name as "CHANDER DEVI" w/o Pujay Dev in place of
"CHANDRA DEVI", they should appear before the undersigned on or before 19-07-2025 either

personally or through their authorized agent/pleader.

In the event of their failure to do so, order shall be passed ex-parte without affording any
further opportunity of being heard.
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Issued today on 23rd day of June, 2025 under my hand and seal of the Court.

Seal. Sd/-
(HARSH AMRENDER SINGH, HAS),

Sub-Divisional Magistrate,
Rampur Bushahr, District Shimla (H.P.).

In the Court of Marriage Officer-cum- Sub-Divisional Magistrate, Shimla Rural,
District Shimla, Himachal Pradesh

1. Sh. Suneel Sood s/o Late Sh. Amar Chand Sood aged 69 years, r/o Sagar Niwas NAC
Road, Dhalli, Tehsil & District Shimla, Himachal Pradesh.

2. Ms. Seema Sood aged 65 yers d/o Late Sh. Dev Raj Sood, r/o Bhardwaj Cottage
Jakhoo, Shimla, Tehsil & District Shimla, H.P.

Versus
General Public

Registration of marriage under section 15 of the Special Marriages Act, 1954.

Sh. Suneel Sood s/o Late Sh. Amar Chand sood aged 69 years, r/o Sagar Niwas NAC Road,
Dhalli, Tehsil & District Shimla, Himachal Pradesh and Ms. Seema Sood, aged 65 yers d/o Late
Sh. Dev Raj Sood, r/o Bhardwaj Cottage Jakhoo, Shimla, Tehsil & District Shimla, H.P. have filed
an application alongwith affidavits in the court of the undersigned stating therein that they have
solemnized their marriage on 07-06-1982 and are living together as husband and wife since then,
but the marriage has not been found entered in the records of Registrar of Marriages of Gram
Panchayat concerned /Municipal Corporation Shimla be registered under the Special Marriage Act,
1954.

Therefore, objections are hereby invited from the General Public through this notice, that if
anyone has any objection regarding the registration of this marriage, they can file their objections
personally or in writing before the court of undersigned on or before one month of publication of
this notice. After that no objection shall be entertained and marriage will be registered accordingly.

Issued under my hand and seal of the court today on 19-06-2025.
Seal. Sd/-

Marriage Officer-cum-Sub-Divisional Magistrate,
Shimla (Rural) (H.P.)

Office of the Sub-Divisional Megistrate/Executive Magistrate, Kumarsain,
Tehsil Kumarsain, District Shimla (H.P.)

Sh. Sujal Sharma s/o Shri Jagdish Kumar, r/o Village Kui, P.O. Kotla, Tehsil Kumarsain,
District Shimla (H.P.) . .Applicant.
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Versus

General Public . .Rspondent.

Sh. Sujal Sharma s/o Shri Jagdish Kumar, r/o Village Kui, P.O. Kotla, Tehsil Kumarsain,
District Shimla (H.P.) has submitted an application to the undersigned for the correction of his date
of Birth and last name of his father & mother in his educational (10th & 12th) certificates. He
further submitted that his correct date of birth is 18-01-2007 and correct last name of his father &
mother is Shri Jagdish Kumar & Smt. Kusum Lata. But by mistake, his date of birth is entered as
18-05-2007 and last name of his father & mother is entered as Shri Jagdish Sharma & Smt. Kusum
Lata Sharma in educational (10th & 12th) certificates. He supported above fact, by producing birth
certificate having Registration No. 16/2007 dated 22-01-2007 issued by Registrar (Birth & Death)
Gram Panchayat Kumarsain and his 10th and 12th cerficated having Roll No. 17256166 &
17753924 issued by CBSE Delhi, therefore through this proclamation, the general public is hereby
informed that any person having any objection for correction of date of birth and last name of
father & mother mentioned above, may submit his objection in writing within (30) thirty days from
the date of publication of this notice in official Gazette. No objection will be entertained after
prescribed period and application will be decided accordingly.

Given under my hand and seal of this court on this 19th day of June, 2025.
Seal. Sd/-

Sub-Divisional Magistrate,
Kumarsain, District Shimla (H.P.).

In the Court of Assistant Collector 2nd Grade Shimla(U) Tehsil & District Shimla (H.P.)

In the matter of :

Parition case No. : 04/2024 Next Date of Hearing : 06-08-2025
Shri Balbir Singh Verma s/o Late Sh. Dharam Dass Verma, r/o House No. 4-B, Lane-7,
Sector-1, New Shimla . .Applicant.
Versus
1. Sh. Kanav s/o Sh. Sanjeev, r/o Him Medical Store Lakkar Bazar, Shimla, H.P.
2. Shakshi d/o Sh. Sanjeev, r/o Him Medical Store Lakkar Bazar, Shimla, H.P.
3. Sarishti d/o Sh. Sanjeev, r/o Him Medical Store Lakkar Bazar, Shimla, H.P.
4. Bhaarti w/o Late Sh. Sanjeev, r/o Him Medical Store Lakkar Bazar, Shimla, H.P.

. .Respondents.

The above partition case land situated at Up-mohal Kelston Khata/Khatauni No. 2/2, Khasra
No. 1001, 1003, 1004, 1005, 1013, 1014, 1015, 1016, 1017, 1018, Kitas 10 area measuring 7022
Sq. meter title as mentioned above is pending in the court of undersigned for mode of partition.
This court has been made satisfied that the service of the above respondents cannot be served in an
ordinary way of process.
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Hence this publication hereby issued against the above named respondents and directed to
appear personally or through an authorized agents before this court on 06-08-2025. In case if, failed
to appear on the aforesaid date and that you have nothing to say in this end and you would be
proceeded ex-parte.

Given under my hand and seal of this court today on 01-07-2025.

Seal. Sd/-
Naib-Tehsildar-cum-2nd Grade,
Shimla, (Urban) (H.P.).

In the Court of Sub-Divisional Magistrate, Rampur Bushahr, District Shimla (H. P.)

In the matter of :

1. Sh. Chander Shekhar s/o Sh. Gur Dass, r/o Ward No. 7, P.O. Shingla, Tehsil Rampur,
Bushahr, District Shimla, Himachal Pradesh.

2. Smt. Sonia d/o Sh. Dev Dass, r/o Village Rangori, P.O. Shahdhar, Tehsil Rampur
Bushabhr, District Shimla .. Applicants.

Versus

General Public .. Respondent.

Registration of Marriage under Section 8(4) of the H.P. Registration of Marriages Act,
1996 (Act No. 21 of 1997)

Whereas, the above named applicants have made an application before me under section
8(4) of the H.P. Registration of Marriages Act, 1996 alongwith relevant records and affidavits
stating therein that they have solemenized their marriage on 21-03-2025 at Mata Mahishasyra
Mardini Temple, Khopri, Tehsil Rampur, District Shimla (H.P.) with prevailing rites and customs
but due to some un-avoidable circumstances it could not be entered in the records of Municipal
Council Rampur Bushahr, Tehsil Rampur, District Shimla, Himachal Pradesh.

And whereas, they have also stated that the said marriage has not been registered till today
at M.C. Rampur, Tehsil Rampur due to some unavoidable circumstances and having busy schedule
due to their profession and now, therefore, necessary order of the registration of their marriage be
passed, so that their marriage could be registered by the concerned authority.

Now, therefore, objection are invited from the general public that if, anyone has any
objection regarding the registration of marriage of above named applicants, they should appear
before the undersigned on or before 06-08-2025 either personally or through their authorized
agent/pleader.
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In the event of their failure to do so order shall be passed ex-parte for the registration of
marriage without affording any further opportunity of being heard.

Issued today on st day of the July, 2025 under my hand and seal of the court.

Seal. Sd/-
(HARSH AMRENDER SINGH)

Sub-Divisional Magistrate,

Rampur Bushahr, District Shimla (H.P.).
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CHANGE OF NAME

I, Kapil Dev s/o Sh. Amar Singh, r/o Village Lagnu (116), P.O. Seon, Tehsil Renukaji at
Sangrah, District Sirmaur (H.P.) declare that I have changed my daughter's name from Pranjal to
Priyanjali and her real and correct date of birth is 08-11-2013.

KAPIL DEV

s/o Sh. Amar Singh,

r/o Village Lagnu (116), P.O. Seon,

Tehsil Renukaji at Sangrah, District Sirmaur (H.P.).

CHANGE OF NAME

I, Mittal Dhanta d/o Sh. Sanjeev Dhanta, r/o Village & P.O. Ratnari, Tehsil Kotkhai,
District Shimla (H.P.) declare that I have changed my name from Mittali Dhanta (Previous Name)
to Mittal Dhanta (New Name). All concerned please may note.

MITTAL DHANTA

d/o Sh. Sanjeev Dhanta,

r/o Village & P.O. Ratnari,

Tehsil Kotkhai, District Shimla (H.P.).

CHANGE OF NAME

I, Arjun Dev s/o Sh. Bhag Sain, r/o Village Kutra, P.O. Todsa, Sub-Tehsil Jangla, District
Shimla (H.P.) hereby declare that my name is wrongly entered as Arjan Dev in Aadhar Card.
Therefore, it should be changed to Arjun Dev in my Aadhar Card. Note the relevant information.

ARJUN DEV

s/o Sh. Bhag Sain,

r/o Village Kutra, P.O. Todsa,
Sub-Tehsil Jangla, District Shimla (H.P.).
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CHANGE OF NAME

I, Manmohan s/o Sh. Surjan Singh, r/o Village Kakoi, P.O. Khangtedi, Tehsil Rohru,
District Shimla (H.P.) declare that my son Dig Chauhan's name is entered as Dij in his Aadhar
Card. Therefore, it should be changed to Dig Chauhan in his Aadhar Card. Note the relevant
information.

MANMOHAN

s/o Sh. Surjan Singh,

r/o Village Kakoi, P.O. Khangtedi,
Tehsil Rohru, District Shimla (H.P.).

CORRECTION OF NAME

I, Yog Raj s/o Sh. Sohan Lal, r/o Village Dharwahan, P.O. Nerchowk, Tehsil Balh, District
Mandi (H.P.) declare that my minor daughter's name is wrongly entered as Devanshi in Aadhar
Card No. 6169 6703 8531. Now I intend to correct my minor daughter's name as Divaanshi
Sharma in Aadhar Card. Concerned note it.

YOG RAJ

s/o Sh. Sohan Lal,

r/o Village Dharwahan, P.O. Nerchowk,
Tehsil Balh, District Mandi (H.P.).

CHANGE OF NAME

I, Nisha Chauhan w/o Sh. Rajesh Chauhan, r/o Village Sanyardh, P.O. Talyahar, Tehsil
Mandi, District Mandi (H.P.)-175 001 declare that my name is Nisha Chauhan in my Aadhar Card
No. 4833 3094 2836. In my Aadhar Card my name will be changed from Nisha Chauhan to Nisha
Rani. Concerned note.

NISHA CHAUHAN

w/o Sh. Rajesh Chauhan,

r/o Village Sanyardh, P.O. Talyahar,
Tehsil Mandi, District Mandi (H.P.).

CHANGE OF NAME

I, Manjul Thakur s/o Sh. Man Singh Thakur, r/o House No. 10/5, Palace Colony Mandi,
Tehsil Mandi, District Mandi (H.P.) my minor son's name is wrongly recorded in Aadhar Card No.
6997 2346 8369 as Gunvash Thakur, change my minor son's name from Gunvash Thakur to
Gunvansh Thakur. Concerned note.

MANJUL THAKUR

s/o Sh. Man Singh Thakur,

r/o House No. 10/5, Palace Colony Mandi,
Tehsil Mandi, District Mandi (H.P.).
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CORRECTION OF NAME

I, Neeshi Devi d/o Sh. Bhim Sain, r/o Village Shanghan, P.O. Bhalyani, Tehsil & District
Kullu (H.P.) declare that my name is wrongly entered as Nisha Devi in Aadhar Card. Now I intend
to correct my name as Neeshi Devi in Aadhar Card. Concerned note it.

NEESHI DEVI

d/o Sh. Bhim Sain,

r/o Village Shanghan, P.O. Bhalyani,
Tehsil & District Kullu (H.P.).

CHANGE OF NAME

I, Vishal Bodh s/o Sh. Randhir Bodh, r/o Bodh Niwas, House No. 58, Ward No. 3, Akhara

Bazar Kullu, P.O. & Tehsil Kullu, District Kullu (H.P.)-175 101 declare that I have changed my

daughter's name from Sarah Bodh (Previous Name) to Samriddhi Bodh (New Name) in her

Aadhar Card No. 8225 4526 6983 records and any other documents/records. All concerned please
may note.

VISHAL BODH

s/o Sh. Randhir Bodh,

r/o Bodh Niwas, House No. 58,

Ward No. 3, Akhara Bazar Kullu,

P.O. & Tehsil Kullu, District Kullu (H.P.).

CHANGE OF NAME

I, Kapil s/o Sh. Telu Ram, r/o Village Dabra, P.O. Shillai, Tehsil Kamrau, District Sirmaur

(H.P.) declare that in the Birth register of Govt. Combined Hospital Premnagar Dehradun, my son's

name is entered as Anshu (Correct Name) son of Kapil & Bimla Devi (Biological Parents), but in

his Aadhar Card his name has been entered as Anshuman, which is incorrect. All concerned please
note.

KAPIL

s/o Sh. Telu Ram,

r/o Village Dabra, P.O. Shillai,

Tehsil Kamrau, District Sirmaur (H.P.).

CORRECTION OF NAME

I, Krishna Devi w/o Sh. Dalip Singh, r/o V.P.O. Utpur, Tehsil Bamson at Tauni Devi,
District Hamirpur (H.P.) declare that in Aadhar Card bearing No. 7187 7922 4365 my name is
wrongly entered as Krishana Devi which should be corrected as Krishna Devi. Please correct this.

KRISHNA DEVI

w/o Sh. Dalip Singh,

r/o V.P.O. Utpur,

Tehsil Bamson at Tauni Devi,
District Hamirpur (H.P.).
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CORRECTION OF NAME

I, Jitender Singh Thakur s/o Sh. Jai Singh Thakur, r/o V.P.O. Chailly, Tehsil & District
Shimla (H.P.) declare that in my son Abhimanyu Thakur's Educational Documents 10th (Roll No.
17270813) on dated 12-05-2023 & +2 (Roll No. 17757511) on dated 13-05-2025 DAV Sr. Sec.
Public School Lakkar Bazar, Shimla (H.P.) under Central Board of Secondary Education my name
is wrongly entered as Jitender Thakur which should be corrected as Jitender Singh Thakur. Please
correct this.

JITENDER SINGH THAKUR
s/0 Sh. Jai Singh Thakur,
r/0 V.P.O. Chailly, Tehsil & District Shimla (H.P.).

CORRECTION OF NAME

I, Manglesh Kumari w/o Sh. Kuldip Singh, r/o Village Doda Bhal, P.O. Dudhana,
Sub-Tehsil Galore, District Hamirpur (H.P.) declare that in Aadhar Card bearing No. 9029 3978
6522 my name is wrongly entered as Mangla Devi which should be corrected as Manglesh
Kumari. Please correct this.

MANGLESH KUMARI

w/o Sh. Kuldip Singh,

r/0 Village Doda Bhal, P.O. Dudhana,
Sub-Tehsil Galore, District Hamirpur (H.P.).

CHANGE OF NAME

I, Manjeet Kaur w/o Sh. Rakesh Kumar, r/o V.P.O. Moginand, Tehsil Nahan, District
Sirmaur (H.P.) declare that I have changed the name of my son from Chatn Choudhary (Old Name)
to Chetan Kumar (New Name).

MANIJEET KAUR

w/o Sh. Rakesh Kumar,

r/o V.P.O. Moginand,

Tehsil Nahan, District Sirmaur (H.P.).

CHANGE OF NAME

I, Ramphal (Aadhar No. 4484 6502 2722) s/o Sh. Satnarayan aged about 47 years, r/o The
Lawrence School Sanawar, Tehsil Kasauli, District Solan (H.P.)-173202 do hereby solemnly affirm
and declare that I have decided to change my name from Ramphal to Ramphal Gautam for all
personal and official purposes.

RAMPHAL
s/o Sh. Satnarayan

r/o The Lawrence School Sanawar,
Tehsil Kasauli, District Solan (H.P.).
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